
Rice MUUnl1 SRAVANA 4, 1890 (SAKA) (Regul4tion) 

15.02 hrs. 
COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

TmRTY-SECOND REPORT 

SHRI RAMAVATAR SHASTRI 
(Patna); I beg to move; 

"That this House agrees with 
the Thirty-second Report of the 
Committee on Private Members' 
Bills and Resolutions presented 
to the House on the 24th July, 
1968." 
MR. DEPUTY-SPEAKER; The 

question is; 

"That this House agrees with 
the Thirty-second Report of the 
Committee on Private Members' 
Bil's and Resolutions presented 
to the House on th.e 24th July. 
1968." 

The motion was adopted. 

15.02~ hrs. 

CONSTITUTION (AMENDMENT) 
BILL· 

(Amendment of article 145) 
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MR. DEPUTY-SPEAKER; The 
question is; 

"That leave may be granted to 
introduce a Bill further to amend 
the Constitution of India." 

The motion was adopted. 
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SUPREME COURT (ADDITIONAL 
DISCRETIONARY POWERS) BILL· 
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MR. DEPUTY -SPEAKER: The' 
question is: 

"That leave be il'anted to in-
troduce a Bill to confer addi-
tional discretionary powers on 
the Supreme Court to issue writs· 
in certain cases." 

The motion was adopted. 
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CANTONMENTS (AMENDMENT} 
BILL· 

(Amendment of sections 13, 14 etc.>' 
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MR. DEPUTY-SPEAKER: The 
question is: 

"That leave be granted to in-
troduce a Bill further to amend 
the Cantonments Act. 1924." 

The motion was adopted. 
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DELIMITATION COMMISSION 
(AMENDMENT) BILL· 

(Insertion of new section 9A) 
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